18y Written Answers

The following steps have been tak-
en to alleviate the existing slump in
the coir industry:-

(i) Our Commercial Representa-
tives stationed in the more important
colr importing countries have been
apprised of the situation and asked to
endeavour to remove obstacles in the
way of imports from Indta,

(ii) The internal market has also
been stimulated by request to State
Governments and departments of the
Central Govermment for increased
purchase of coir products,

(lif) The Railway Board has been
a 3¢ for making available
transport facilities.

(iv) A Coir Conference has been
called on the 14th November, 1952, to
review the present position in regard
to production and demand and to
suggest further measures for improv-
ing quality, standardization and mar-
keting of coir and coir products. This
Conference would also consider the
setting up of a Coir Control Board.

(v} To relieve immediate unemploy-
ment, steps are being taken to start
civil works in the Travancore-Cochin
m‘ Estimates are  under prepara-

Some relief to the existing un-
employment among coir workers will
50 be achieved by two Community
Projects which are proposed to be
established in the Travancore-Cochin

(vi) The Central Government has
decided to give grants for the setting
% of co-operative sovieties in

avancore-Cochin to give all-round
assistance to the Coir Industry.
N'egoﬁa_t'lons in this respect are under
way with the State Government.

BUDGET FOR CoMMUNITY PROJECT IN
Brmar

*153, Shri Soren: Will the Minister of
be pleased to state whether
the'mh_ur Government have prepared
the' estimated project budget for the
expenditure [

 involvea under Heads
“Non-rect_xrrmg" and "Recurring” for
the duration of the Community Project?
The Minister of Planning and Irriga-
tlon' and Power (Shri Nanda): Thi
is under frepnration by the Bihar
Government,

FIRMS MANUFACTURING MotorR Cams

*154, Shrl Krishna Chandra: Will the
th%rotweeud"mbe
Ppleased to state:
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(a) the names of firms manufactur-
ing motor cars and their parts in India
with the capital invested by each one
of them atid the money-worth of total
mafiufacture made by each during th#
calendar year 1951;

(b) whether the Government of India
have given any patronage to this
industry through purchases effected by
them;

(¢) whether Government have issusd’
any instructions to their various depar%
ments and State Governments to patro=
nise the industry through purchase of
a portion of their requirements in
motor cars and trucks;

(d) the amount of purchases made
by the Government of India and various
State Governments during 1951-52;

(e) whether the Government of India
have stoppéd or restricted the import
of motor cars, trucks, etc., fromr foreign
countries in order to help the nascent
industry;

(f) what other help and assistance
the Government of India have rendered
to this industry; and

(2) whether it is a fact that the irm
manufacturing - Hindustan Motor has
stopped further manufacture owing to
dearth of sale?

The Minister of Commerce and In.
dustry (Stiri T. T. KErishnamachar):
(a) Complete cars are not yet manu-
factured in India. A statement is laid
on the Table of the House containing
the names of firms with a manufactur-
ing programme along with the capital
invested by them. [See Appendix I.
annexure No. 34].

(b) The bulk requirements of motor
wvehicles for the Defence Services are
obtained from Indian firms.

(c) Instructions have been issued
to the Ministries of the Government
of India that cars and trucks made in
India should be patronised. State Gov-
ernments bave #lso been requested to
do so. In addition State Governments
have been asked to purchase only
automobiles which are likely to be
manufactured in India in respect of
their requirements for State Transport
Services,

(d) Information is being collected
and will be furnished to the House as
soon as possible.

(e) Imports are restricted and regu-
lated each half year according’ to the
supply and demand position.

(1) The attention of the hon. Memmber
is invited to the answer to parts (b)
and (c) of Starred Question No. 45
on 5-11-1952,

(g) No, Sir,





